BENCH-I NATIONAL COMPANY LAW TRIBUNAL | T ¢ :

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 315" AUGUST, 2018, 10:30 A.M.

KOLKATA BENCH
KOLKATA

C.P.N0.31/KB/2018

Present: Hon’ble Member (J), Shri Jinan K.R.

Name of the Company

SNS (Minerals) Limited

Under Section 14 (1)
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ORDER

Ld. Pr. CS for the applicant is present.

No order pronounced for want of certain clarity regarding the notice issued to
the individual creditors. Ld. Pr. CS sought time to file underataking affidavit in
view of none prosecution of the no objection from the creditors. Time is

granted.

As requested list it for further consideration on 11/09/2018. <d

(JinanKR)
Member (J)



